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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
AT NEW DELHI

ORIGINAL APPLICATION NO. 327 OF 2022

In the matter of:

AMARAVATI FLY ASH BRICKS

MANUFACTURERS ASSOCIATION -..PETITIONER

VERSUS

UNION OF INDIA & OTHERS ..RESPONDENTS

AFFIDAVIT FILED ON BEHALF OF RESPONDENT NO. 5

I, T. Naga raju, s/o T. Venkata Subbaiah , aged, 59 years, presently
working as the Chief Engineer of Dr. Narla Tata Rao Thermal Power Station,
residing at Ibrahimpatnam do hereby solemnly affirm and sincerely state on -

oath as follows:

1. That I am the Chief Engineer of Dr. Narla Tata Rao Thermal Power Station
(“Dr.NTTPS”) i.e., Respondent No. 5 herein and I am well acquainted with
the facts of the present case in my official capacity and as such, I am

competent to swear to this Affidavit.

2. The Hon’ble-Tribunal had vide order dated 16.12.2024, directed this
Respondent, among others, to appear and submit responses stating
whether certain information was being uploaded on the websites as
required by the notifications issued by MoEF&CC, the Ministry of

the Central Pollution Control Board and other authorities.
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3. Before submitting the status of compliance by the Respondent No.5, it is ;
necessary to mention that the Respondent No. 5 had failed to enter
appearance and submit a response, due to which the Hon’ble Tribunal
hadvide order dated 31.01.2025, imposed costs amounting to Rs.

25,000/-, to be paid to the NGT Bar Association, Principal Bench, New
Delhi. It is submitted that this cost has been paid by the Respondent No.
5 through a Demand Draft dated 07.04.2025.

The demand draft dated 07.04.2025, issued by the Respondent No. 5 to
the NGT Bar Association, Principal Bench, New Delhi foran amount of

Rs. 25,000/- is annexed herewith and marked as ANNEXURE R-5/1(Pg.5-6)

4. As per the Notification S.0. 5481(E). dated 31.12.2021 issued by the
MoEF&CCregarding the utilisationof flyash produced by coal or lignite
thermal power plants, thermal power plants are required to upload
certain data online. In specific,
e Sub para (9) of Para A, requires uploading of real time data on
availability of fly ash by providing links to the Central Pollution
Control Board’s web portal or mobile phone App. The relevant
portion is extracted below:
“A. Responsibilities of thermal power plants to dispose fly ash
and bottom ash.-
(9) Every coal or lignite based thermal power plant (including
captive or co-generating stations or both) shall provide real time
data on daily basis of availability of ash with Thermal Power Plant J—
(TPP), by providing link to Central Roll\l}idbh/Cohirol @cfﬁgg’g %bf*ba"- B“*‘k} A)
portal or mobile phone App for the ben@ﬁ?ﬁéi&l&f@f A%E?qigs *_};\;\;\a:\'ln?/(

"" a) WGE G ATNAM (Vilage & Landal)
o /_ ! ‘ CWADA-521 1;-;;,
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Chief Engineer
O&M/Dr. N.T.T.R.S.
Ibrahimpatnam-521 456.
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. ° As per sub para 2(i) of Para E, thermal power plants shall upload
monthly information regarding ash generation and utilisation by
5th of the next month on the web portal maintained by the Central
Pollution Control Board for the said purpose. The relevant portion
is extracted below:

E. Enforcement, Monitoring, Audit and Reporting.—
2) (i) Thermal power plants shall upload monthly information
regarding ash generation and utilisation by 5th of the next month

on the web portal. ..........

5. The Respondent No. 5 has complied with the rule in sub para 2(i) of
Para E, that thermal power plants shall upload monthly inforihation_
regarding ash generation and utilization to the web portal maintained By
the CPCB. It is submitted that the the required information is being

uploaded every month.

The datasheets for the information uploaded to the web portal
maintained by the CPCB for February, 2025, are annexed herewith and
marked as ANNEXURE R-5/2(Pg. No. 7 - 9)

6. It is submitted that with regard to the directive in Sub para (9) of Para A
of uploading of real time data on a daily basis with regard to the
“availability of Ash” i.e. of both silo ash and ash in ash ponds in the

thermal power plant, the same will be provided to the CPCB portal link

shortly.

W\/

DEPONENT

’)./p_,’—:/ _
EXD{J’ALAMJA%K/AKQHMI B.A.BL \,me‘ Engineer -y

ADVOC!\TF & NOTARY Q&M /Dr. N. [;:‘a»lt
FLAT Mo. 103. RAMYA TOWERS rahimpainam-541 4ob.

IBRAHILIPATMAR (Village & Mandal)
VIJAYAWADA-521 4566,

KRISHMA Dist,, ANDHRA PRADESH. \JCL ’S
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VERIFICATION:

I, the deponent named above, do hereby verify that the contents of my affidavit
are true and correct to the best of my knowledge and belief, no part of it is false

nor anything material has been concealed therefrom.

=
Verified at on this the 1% day of April, 2025.

b B
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4/15/25, 5:26 PM

1 M%bility & Utilization Portal
S
A

2] i !?ﬁ GOVERNMENT OF INDIA .’ . 7
@iy MoPIMoEF/CEACPCE . ANNEXURE R-5/2

Ash Availability & Utilization Portal

Add Ash Generation and Utilization s 2001 (Type-1)

Change Password (/Account/V odifyProfile?useridn=6&userid=2001)
Log off
Company Name

A.P.GENCO (Andhrapradesh)

v
Plant Name

Dr. NTTPS (Vijayawada)

v
For The Month and Year
February =)
2025 5
' GetData |

Coal Consumption (Lakh Metric Tonnes)
7.55194

Ash Content %
0.0

Fly Ash Gen. (Lakh Metric Tonnes)

2.49151

Bottom Ash Gen.(Lakh Metric Tonnes)

092151

Total (LMT)

3.41302
\Water consumption for slurry discharge
2256552
Waste Water From Ash Pond into Land / Water Body (m3):
951700
PLF:
78.59
No of Units (MWh}):

929510

Ash Utilization

. anti Amount Recei

* 3 i) g" Type of Ash Quantity of ;
Consumer Company Name = ‘Area of Usage” Purpose’ Distance Rang yp! USRS ook toret e
| sale of ash (R

o} i Fl Bottom Pond 14262 0
Cement manufacturing Cement ¥ BV ¥ Within 1€ v Y 1
nf i Fly Bottom Pond 012237 o
RMC m i v CL v Within 1€ v :
MC manufacturing ur Ready 1 A
@ s Fly Bottom Pond 0.12765 0
{ ~ jE Within 1C v :
Brick manufacturing ur Brick/Bl Wi ~
: Fly Bottom Pond 0.00103 0
illi v Pc v Within 1C v
B Filing Filling u o

Cancel Submit
\ Us UA:.counUCon\acﬂJs\
ilabt { -yerson A 0. M righis reserved. | Contact
© Copyright 2019\.&5&1 Availability & Utlizatan Paortal

=g Al
anyld:Z&Mod'\fy=Fz=‘ae&ermtSta\us=0&errorMsg S.

dexv2’?Month=2'&Year=?_025&Plant\d=5&Comp

ht\ps:Hcoa'lash.cpcb.gov.".ni NlpcAshMgmtS1f\n



4/15/25, 5:26 PM Ash Availability & Utilization Portal

B Filing » . Filiigu ¥ O~  Within 1C v1 51'4 i 0.31086 8 .0

®)
o Filling Filingu v  Ou v  100KML v Fly Beitam Po_nd s -
5 @®
., . P .
B Brick manufacturing ur Brict/Bl v OuL ~  Within1C v Fly Bottom ond 0.90926 -
= ~ @
a RV mahtfactinig ur Ready1 v RN v Within 1C v~ Fly Bottom Pond 0 0
@ ®
o RMC manufacturing ur Ready1 v RN v 100KMt v By Bot.tom Po-nd = :
®
& RMC manufacturing ur Realy1 v RN v Beyond ¢ v Fly Bottom Pond 0 0
o TR — Brick/Bl v Wi v Within 1C ~ Fly Bottom Pond 0 0
® > ;
o Birichmiany Bbtirng ur Brick/Bl oL v Within 1C ~ Fly Bottom Pond 0 0
@ g :
o} Brick manufacturing ur Brick/Bl ~ oL v 100 KMt + Fly Bottom Pond 0 0
@ o
o Brick manufacturing ur Brick/Bl v Ot v Beyond & v Fly g o 0 ?
il Brick manufacturing ur Brici/Bl v oL v Within 1C v Fly Bottom Pond 0 0
i) y : =
Brick manufacturing ur Brick/BlI ~ oL v 100KMt v Fly Raitom Bend
® : .
- o .
Filling Fillingu ~ Pc v Within 1C v fily Bofio Fan
® ’ 4
m _— oy
Filling Fillingu ~ O~ Within 1C ~ By Biotiom Fond 0 0
o Filling u B 100 KMt v Fly Bottom Pond 0
o 5 . ;
Brick manufacturing ur Brick/Bl ~ O~ Within 1¢ ~ Y G i 2
‘ : 0
( &
@ ‘ : i
Brick manufacturing ur Brick/Bl ¥ OL v 100 KMt ~ Fly PR Ear
( & g :
o Brick f i iCF
manufacturing ur Brick/Bl v Wi v Within 1C v ) Botiom Pong
: : 0.17106 0
T National High w, i
g way Comstru Wi v Within 1¢ ~ Fy  Bottom  Pond
: : 0.32978 0
®
£ AR
y Ash Utll|zat|on{LMT) 159367 G7id More
Bottom Ash Utilization(LMT}
0.17106
Ash Pond Utilization(LMT) :
1.5499
Total Ash Utilization(LMT)
3.31463

2/3




4/1 5:?5, 5:26 PM 1 54P5§abi!ity & Utilization Portal

[S
. Current Fly Ash Stock(LMT) 0.89784 9

Current Bottom Ash Stock(LMT)

0.75045
Current Ash disposed in Pond(LMT) 1.64829
Previous Ash Pond Stock(LMT) 402.77739
Total Ash Stock(LMT) 402.87578
Cancel
 Gapyright 2018 Ash Avallaully & Utizaiion Pona) - version 1.0, Kl ights e iFal &error::tZFD&e"orMsg:S
=2&Year=2025&Plam\d=5&C°mpanyid=2&M0dﬁy—FcI =

7?Month
httpS'Hcoa|ash.cacb.gov.in!N\pcAshMgmtSﬁI!ndexuz



4/23/25, 8:50 AM Mahfooz ATas\lTlGAail - Affidavit in OA. No.327 of 2022

M Gma il Office of Mahfooz Nazki <office@nazki.in>

Affidavit in OA. No.327 of 2022

1 message
Office of Mahfooz Nazki <office@nazki.in> Wed, Apr 23, 2025 at 8:50 AM
To: judicial-ngt@gov.in, filing.ngt@gmail.com, ngt@gov.in, Gaurav Bansal <advocategauravkumarbansal@gmail.com>,
filing.bpl-ngt@gmail.com

Dear All,

Please find attached herewith the Compliance Affidavit on behalf of the Respondent No. 5.

Regards.

Office of Mahfooz A. Nazki,

Supreme Court of India,

D-16, First Floor, Nizamuddin East,
New Delhi-110013.
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